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Loan norms for low cost houses

490. DR. PRADEEP KUMAR BALMUCHU : Will the Minister of FINANCE be
pleased to state:

(a) whether it is a fact that the Reserve Bank of India(RBI) has relaxed the

guidelines for Granting Loans to low cost houses; and
{b) 1If so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRT JAYANT
SINHA) : (a) and (b) RBI, vide circular DBR. BEBC No.74/08.12.015/2014-15 dated
March 5, 2015 on “Housing Loans: Review of Instructions” has allowed banks to add
stamp duty, registration and other documentation charges to the cost of the house/
dwelling unit for the purpose of calculating Loan to Value ratio, in cases where the cost
of the house/dwelling unmit does not exceed T 10 lakh. This has been done with a view
to encourage availability of affordable housing to borrowers from economically weaker

sections (EWS) and low income groups (LIG).
Delay in infrastructure projects in the country

491. SHRI AHMED PATEL : Will the Minister of FINANCE be pleased to state:

(a) whether a number of infrastructure projects are running behind the schedule in

the country;
(by 1l so, the details thereof, sector-wise and State-wise;
(¢) the amount of financial loss incurred due to these delays, sector-wise; and

(dy the reasons for the delay, the steps taken by Government in this regard and the

outcomes of these steps?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (3HRI JAYANT
SINHA) : (a) to {d) As per information received from the Project Monitoring Group
(PMG@G), 231 projects, in sectors such as coal, civil aviation, mines, petroleum, power,
roads etc. are pending as on 18.4.2015 for resolution of issues at different levels, for
want of various clearance, land etc. The PMG was set up in the Cabinet Secretariat with
a view to putting in place an institutional mechanism to track stalled projects, both in the
public and private sectors and to remove implementation bottlenecks in these projects, to
proactively pursue projects involving mvestment of ¥ 1000 crore or more, or any other

critical projects in sectors such as infrastructure, manufacturing, etc. In addition, steps



